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(-4) Removal of wrecks (rom their present 
positions to the locations assigned by 
Port Truu Authorities without any 
damaae to port p'roperty, third parties, 
penoDnel or waterways. 

(5) The wreck removal operation should in 
DO way ereate any navigational hazard 
or hindrance to naYigation or to the 
maintenance and/or capital dredging 
being done in tbe approach channel 
and sand trap. 

(f) The firm has informed Paradip 
Port Trust on 6.12.85 that they are now 
not interested in the contract. It is, 
therefore, not possible to say when the 
work will be completed. 

Ba. on appointments to vacaot posts 

4741. SHRT MANVENDRA SINGH: 
Will the Minister of HEALTH AND 
PAMILY WBLFARB be pleased to state: 

(a) whether it is a fact that Govern. 
ment have banned appointments to all 
categories of vacant posts in the Central 
Council for Research in Ayurveda and 
Siddba and Homoeopathic Pharmacopoeial 
Laboratory, National Institute of Homoeo. 
pathy and Central Council of Hornoeo_ 
pathy vide order dated 9 October, 1985; 

(b) if so, whether tbe instructions in 
tbit relard are being followed by concer. 
ned organisation~ and no new appoint-
ments or offer of appointment have been 
made by any of these organisations; 

(c) which of these organisations have 
made new appointments or offer of appoint-
ment since the ban orders came into effect 
thereby ignoring the directive of the 
Ministry; and 

(d) tbe action Government propose 
to take in the matter? 

THB DEPUTY MINISTER IN THE 
DEPARTMl!NT 01' FAMILY WBLFARE 
(SHRI S. KRISHNA KUMAR)': (a) Vide 
OBvernmcnt Order dated 9th October, 
191" all sanctions issued for filling up of 
vacaDt posta in respect of these institutions 
were ordered to be held in abeyance until 
(\It.lJer orders. These insCulctioDS ale. 

however, not applicabJe in cas~. wher. 
vacancy is to be filled on deputation or tty 
promotion. 

(b), (c) & (d) The inforlDatiol,1 is 
being collected. 

Shortage of vital drags in CGHS Dilpe." 
saries 

4742. SHRIMATI KRISHNA SAHI : 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to .tate : 

(a) whether there is sbortaae of vital 
drugs in the CGHS Dispensaries as well a. 
in,Super Bazar in Delhi; 

(b) whether CGHS dispensaries have-
medicines categorised as listed or non-
lhted; 

(c) if so, whether medicines sucb as 
Indral, Ancidal, Aldomet and disprine are' 
listed or un·listed; and 

(d) on what basis, medicines are 
categorised as "Listed' or uun-listed" '1 

THE DEPUTY MINISTER IN THJ! 
DEPARTMENT OF PAMILY WELFARE 
(SHRI S. KRISHNA KUMAR) : (8) No. 
Sir. 

(b) Yes t Sir. 

(c) The medicines such as Indral. 
Ancidal, Aldomet and disprine are lilted 
items and suppJied in generic namcs. 

(d) the medicines for use in CORS 
dispensaries are selected by a Committee 
namely the CGHS. Formulary Committe •. 
The medicines included in the CGHS Pot-
muJary are listed i terns. Tbe Pormu1e" 
is revised once in a year to makina addi'· 
tions and deletions of medicin .. as per 
requirements of the Scheme. 

Central wtlter and power researdt statl •• 
Puoe 

4743. SHRI MANIK REDDY: Will 
the Minister of WATER RBSOORCBS 
be pleased fO state: 

(8) \\ httber Central Water &. PCjw.r 
Research StatioD at Pur:e is handJiJ), .'0 




